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a) corresponding focresse in staff
utrgnsth in stoves depots during thia
period, separately for each depot of
Indian Railways and each category ef

staft separately; and

(b}-in case no corresponding 1n.
crease in staff strength has been made
or increase was less, the reason: for
not increasing?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and (b).
The increage in value of annual
issues of stores is not only on account
of increase in activities but also on
account of cost of materials having
gone up during the period 1850-51 to
1976-77. An increase in the value
of materials does not warrant pro-
portionate increase in the stuff
strength, The staff strength is increas-
ed taking into account the increase in
actual workload, viz,, number of items
stocked, number and nature of trans-
actiona, etc,, keeping in view the con-
straints on creation of additional posts
umpesed by the Government for
wchieving economy in expenditure. The
ban on creation of poSts has not,
however, been made applicable for
maintenance of new plan assets
where new Stores Depots have been
set up. The staff strength ig being
reviewed periodically to see {f any
increase is called for.

Memoranduom from Westtrn Rallway
Class X Offomw Assoointion

2486. SHRI VIJAY KUMAR N.
PATIL; Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Western Rallway
Clags 11 OMicers Association has sub-
mitted a memorandum to the Rail-
way administration regarding chan-
ges in promotional policy end rules
governing promotions;

(b) it so, dutails thereof; and

) of ‘getion  ‘tiken
deteily on the

deminide of the' Association?

nt

THE MINISFER OF BSTATE IN
THE MINMISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (s) and
(b). A resolution, passed by the
Western Raflway Class II  Officers’
Association on §-2-1979, hay becn re-
ceived. The resolution mentions that
the Ministry of Railways:

(i) fgre considering time-bound
promotiong only to Class I officers;

(1i) are treating Class II service
as the culmnating point for Clags III
employees;

(iii) have ordered regular pre-
mature promotions of Assistent
Officers, Class I to the District
Officers grade on completion of
two years service on a working
post;

(iv) have changed in December,
1976 the provisiong of Code Rules
to deny the promotee officers the
benefit of promotion; and

(v) are not filling the quota for
promotion of Clasg II officers to
Class I service regularly with the
result that the promotee officers de

not get the benefit of promotion.

A demand hag been for determan-
ing the promotion quota against posta
and not vacancies.

(¢) The Resolution, received recemt-
ly, is under examination,

Speed Governors om Vehicley

2497. SHRI MADHAVRAO SCIN-
DIA; Will the Minister of SHIPPING
AND TRANSPORT be pleased to
gtote:

(a) whether in order to eliminate
road accidents in Delhi and other
parts of the country, Transport Au-~
thority of Delhi propose to introduce
new mesasures including installation
of speed governors on all vehicles in
the near future; gnd
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